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*1844. J  S h ri  P . f t. R am ah riah n aa :

^ Shri E. V. K. Sam path:

W ill th e  M in ister of C o m m tM t and 
l a d iu t r y  be p leased  to  s ta te :

(a )  w h e th er G overnm en t a re  aw are  
o f th e  la rg e  accum ulation  of clo th  in  
th e  handloom  sector;

(b ) l l  so, th e  reasons th e re fo r; and
(c) w h a t h e lp  G overnm en t propose 

to  give to  c lear off th e  accum ula ted  
stocks?

T h e  m in is te r  o f C om m erce (Shri
lCaaungo): (a ) Yes, Sir.

(b )  T he accum ula tion  is p a rtly  
seasonal an d  p a r tly  due to th e  fact 
th a t  p roduction  is n o t g eared  to  con
su m er dem and.

(c) Special re b a te  of 6 NJ*. in 
add ition  to  the  usual re b a te  of 6 N .P. 
in  th e  ru p ee  has been sanctioned  from  
11-4-1958 fo r a  period  of 2 m on ths on 
re ta il an d  w holesale  sa les of h a n d 
loom  clo th  by  w eav ers societies to 
c lear accum ula ted  stocks.

Shri Komar an : G o v ern m en t have
given a  reduction  of excise du ty  on 
m ill clo th  to  th e  tu n e  of Rs. 15 crores, 
w ith  a  view  to accord ing  re lie f  to  
the  m ill industry . M ay I know  w h e 
th e r  G ov ern m en t w ill tak e  steps to 
se t a p a r t  a  s im ila r  am o u n t to b ring  
dow n th e  accu m u la ted  stocks in  the  
handloom  in d u stry  w hich  em ploys a  
fa r  la rg e r  n u m b er of w o rk ers  th an  
the  m ill in dustry?

S h ri K annngo: T he co rre la tio n  is
no t justified. In an y  case, th e re  a re  
schem es fo r red u cin g  th e  cost of p ro 
duction  of hand loom  goods as fa r  as 
possible, an d  th a t is a su re  w ay  of 
su s ta in ing  these  craftsm en .

S h ri S am p ath : M ay I know  w h e th e r  
th e  G ov ern m en t of M adras h av e  r e 
q u ested  th e  G o v e rn m en t of In d ia  to  
in crease  th e  re b a te  to  tw o  a n n as  to 
reso lve  th e  crisis, and  if so, th e  re ac 
tio n  of G overnm ent?

t h a t  K a a — f : T h a t is  ax ae tJy
w h a t h a s  b een  done.

S h ri T angam an l: T h e  M in ister has 
s ta ted  th a t  th e  re b a te  baa  k n a  in 
creased  to  tw o annas, a n d  th e  sam e 
w ill be ex ten d ed  on ly  lo r  tw o  m onths. 
In  v iew  of th e  ta c t th a t  these  tw o 
m onths, nam ely  th is m on th  an d  th e  
n ex t m onth , a r e  v e ry  loan  m onths, 
an d  m on ths lik e  O ctober a n d  N ovem 
b e r w h e re  w e have  th e  D eepavali a re  
fast ap p roach ing  also, m ay  I  know  
w h e th er th is  re b a te  of tw o  annas w ill 
be ex ten d ed  till  th e  en d  o f th is  year, 
so th a t th e  stocks w hich  a re  th e re  in  
M adras to  th e  tu n e  o f  Rs. 3 c rores wfTl 
be cleared .

S h ri K an nngo: T he re b a te  is fo r
tw o m onths, an d  it is ex pected  th a t  
it  w ill h e lp  to  c lear a  lo t o f stocks. 
A p a rt from  th a t, I m ig h t m en tion  th a t 
the  accum ula tion  is n o t so bad  as it 
is supposed to be. In  fact, in  the  
S ta te s  of M adras a n d  A n d h ra  P rad esh , 
w here  th e  la rg est p roduction  takes 
place, it  is b a re ly  five w eeks’ p ro d u c
tion ju s t  now.
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